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HIGH COURT OF DELHI
 

xi», "DHC/Ciaz./Ci-3/2023 Dew“!
Frnm:

The Registrar General.
High Court of Delhi, _
New Delhi. ,*

To, - ~
The Director, ‘
National Judicial Academy, I 39/
Bhadbliada Road, P.O. Suraj Nagar,
Bhopal-462044 (M.P.)
[Fax N0.+9l 755-2696904, Tel: 0755-2696766]

Sub: Noniinniions for Progrnm No P-1348 at National Judicial Academy. Bhopal.

Sir,
ln continuation to this Court's letter No. 5304/DHC/Gaz./G-3/2023 dated 14.07.2023, on

the above subject, l am directed to say that this Court has exempted Mr. Virender Singh, CMM,
North District, Rohini Courts, Delhi and Ms. Sonam Singh-l, ACMM, South-East District, Saket
Courts, New Delhi from attending the program P-i348 “National Seminar on Cyber Crime and
Electronic Evidence" scheduled to be held on 22.07.2023 & 23.07.2023 at National Judicial
Academy, Bhopal and in their place Mr. Deepak Kumar-l. ACMM, Central District. Tis Hazari
Courts. Delhi and .\/ls. Swati Sharma, ACMM, New Delhi District, Patiala House Courts, New
Delhi have been nominated for attending the said programme.

Yours Sincerely,

(Vinay Sharnia)
Assistant Registrar (Gaz.-IB)S 301 L‘ ,_ g 3;) g- for Registrar General

/DHC/Gitz./G-3/2023 Dmd, 1 r_t\g‘.i_\'Le
l. Copy along with copy of letter dated 01.07.2023 of the Director National Judicial

A d , ' - - '. . ,cu emy_ Bhopal may be forwarded to the following Principal District 8.: Session;
Judges with the request to inform the concerned Judicial Offce d k h
directly coordinate with National Judicial Acudc d‘ I r an to-as i em to
detiiils ofihe programme.:- my mgar mg Study material and other

iii lite Principal District & Sessions Judge (1-lQs), Tis Haztiri COLIFIS, Delhi.
7 ~") C:§n:f'§Z'§“[')3§f"°‘ & 5°“i<>"* Judge. New Delhi District, Palialtt i~i°u$¢
_.' i(':1t;_‘|_;flnl§t:;]Vg'€::l;:1l::le:'t‘?l:gL Sessions Judges with the request to
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GE (HQs)NCIPAL DISTRICT & SESSIONS JUD .OFFICE OF THE FRI TlS HAZARI courvr : DELHX qmfix

i_i.$[-l /Trg. Bhopal/Gaz./2023 Dated, Delhi the
. < ' essar actionCODY forwarded aiongwim its enclosures for information and nec Y
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r , Delhi. .

g:=_$/aiiE:£i:<ntitr:‘h'r~1l|,SAi'g‘i~?ii\i]/i|‘,I Cgihltiai District, ‘gislgiazari Courts, Delhi.
The DDO. Accounts i_3rar\Ch. T\5 Halal‘ C°“;‘t' eD'e'|hi
The P . to Lo. District & Sessions JudgE( Q3)’ Délhi
T - Reader W l-°- Di‘-‘"'°‘ 8‘ 5:"SS'°l's iudge ( Q5')‘Courl: ‘Delhi.

he Website Committee, E"9|'5h/H'“d'i T's Hazan ’
7~ The LAYERS f°' “'°'°admg the S~a<me' i T‘ l-iazari Court, Delhi.8. The Dealing Clerk (Leave), Judicial Branch, Centra , is

”
(Kaveri Baweiag) 7

District Judge Commercial Court-0
Officer in-charge (Judi. Branch. Cenwal)
For Pr. District & Sessions Judge _(l'lQ$)

Central. Tis Hazari Court. Delhi
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NATIONAL iui>'iciAi ACADEMY INDIA
Justice A. P._

_ Director

Rcf.: NJA/Dir./Ac.ProgJ2023-24/ 1 451
Dated: l" July, 2023

Deiir ChiefJustice,

Sub: Regarding Nominations for the NJA Programmes for the Academic Year 2023-24
from July, 2023 to May, 2024 [P-1348 to P-1408]

The 8"‘ meeting of the National Judicial Academic Council (NJAC) was held on l3.05.2023 through
virtual mode. The NJA Amiual Training Calendar for ilii: Academic Year was proposed, discussed and finally
approved for being adopted.

The Academic Calendar of NJA for 2023-24 has been designed in conforrriity with resolutions passed
in the said NJAC meeting. The Chairperson of the NJA, the Hon'blc Chief Justice of India and Hon‘blc
members ofthc Governing Council and the General Body have also approved the Academic Calendar for NJ A
for the Academic Year 2023-24.

A copy of the approved Academic Calendar for the AY: 2023-24 is enclosed herewith. (Anncxure-1).
The detailed Calendar and joining instructions for the participants has been up-loaded on the NJA website for
the AY: 2023-24. Nominations are required for the participation of High Court Judges as well as Judicial
Officers for their respective programmes.

The NJA would be grateful ifyou could kindly nominate two (2) Justices / Judicial Offlcers, from your
High Court for the regular prograrrunes (except special events) to be held during July, 2023 to May, 2024 in the
academic year 2023-24.

The Academy will be separately sending requests for nominations for Regional Conferences to be
hosted by the concemcd High Courts of specific region, CEELJ programmes (SE-06, SE-08, SE-12 & SE-13),
training of trainers programme (P-i403) and other special events only whcrcaftcr nominations would be nccdcd.

You arc also requested to consider nominations of participant judgcsl judicial officcrs, to the extent
possible, of those who have not earlier attended NJA programmes to facilitate sensitization of a broader
component of our judicial family to the benefits ofjudicial training and education.

Pam With wamt regards,

4‘ \ R1 p Yours sincerely,
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Hon‘ble Mr. Justice Satish Chandra Shanna“-\;ir~; No... _ 3
ChiefJustice 93i¢d.........
Delhi High Court
NcwDelhi— 110003 .- fizj Cilfl-flh 7/7 _ 7,3
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' ' cmlc .Delhi'.l 'cialAcadcm .Ncw Delhi-1 078. K

(\Campus: Bhadbhada Road, Suraj Nagar PO Bh l- 6 K
+91 75l;e2gislered Office : Supreme Court of India ‘Flak Margplilevf D2e(l)h1i4 <1|\‘ll0R[i(J“1“ll:dia)
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